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for Agartala Town is under prepara
tion by the C.P.W.D. in consultation 
with the Central Water and Power 
Commission.

(b) As early as possible.
Local Self A dministration in 

T ripijra

314. Shri Biren Dutt: Will the
Minister of Health be pleased to 
state:

(a) whether the Chief Commis
sioner of Tripura has sent a proposal 
for introducing the West Bengal 
Municipal Act in the State;

(b) what are the specific amend
ments suggested; and *

(c) whether it is proposed to en
force this Act during the current 
year?

The Minister of Health (Rajkumarl 
Amrit Kaur): (a) Yes.

(b) No specific amendments have 
been suggested but the entire 
Bengal Municipal Act is sought to 
be introduced without any alteration 
except such technical modifications 
as may be necessary.

(c) The matter is still under consi
deration.

A ir  Service to Madurai

315. ShH K. S. Gounder: Will the 
Minister of Communications be 
pleased to state:

(a) whether it is a fact that Gov
ernment propose to provide an Air 
service to Madurai with direct con
nection to and from Madras;

(b) if so, when this proposal will 
mature; and

(c) the details of the service?
The Depntj Minister of Oommnnl- 

catlkms (Shri Raj Bahadur): (a) Yes,
Sir.

(b) No exact date for the com
mencement of such a service has yet 
been fixed, as it is dependent on the 
arrival of new Heron aircraft from 
England.

(c) I lay on the Table of the Lok 
Sabha a statement giving the re
quired information. [See Appendix 
VI, annexure No. 571.
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